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CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH '

0.A.No0.192/2002
Monday this the 25" day of July 2005
CORAM:

HON'BLE MRS. SATHI NAIR, VICE CHAIRMAN
HON'BLE MR K.V.SACHIDANANDAN, JUDICIAL MEMBER

S.Gopakumar, Technical Operator (Drilling)
Central Ground Water Board
Port Trust Camp, Willingdon Island, Cochin.
' Applicant
(By Advocate Mr. K Karthikeya Panicker)
Vs.

1. Union of India reﬁresented by the Secretary,
Ministry of Water Resources, New Dethi.

2. Scientist’D' and Head of Office, Central Ground
Water Board, Division IV, 35 Vijayaragava Road,
T.Nagar, Chennai — 600017

3. Driller in Charge, Central Ground Water Board

Port Trust Camp Office, Willingdon Island
Cochin- 13.

' Respondents
(By Advocate Mr. TPM Ibrahim Khan, SCGSC;}

The application having been heard on 25.7.05 and on the same day the
Tribunal ordered the following:

ORDER

HONBLE MRS.SATHI NAIR, VICE CHAIRMAN

This is an application filed by the applicant én 25.3.2002 was admitted
and the respondents were directed to file reply statement within four weeks. The
case was listed before Registrar's Court for completion of pleadings. Since no
reply had been filed by the respondents, matter was listed before the Bench for
direction on 4.9.2002. On 17.10.2002 the matter was included in the list of cases
ready for final hearing. Thereafter on 18.6.2004, 2%aw; 17.12.04, 4.1.05,
20.1.05, 29.3.05, 20.5.05, 31.5.05, 8.6.05, 21.6.05 and 14.7.05 none was present
on behalf of the applicant. Even today none present on behalf of the applicant.
Only on 22.6.2004 the counsel fér the applicant was rc;;resented. The addresses
furnished in the O.A of the respondents were also found defective and it was not
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possible to get the notices served cither on respondents No.2 or 3. Itis evident that
the applicant is not interested in prosecuting the O.A. The counsel for the applicant

is also consistently absent. The O.A is dismissed in default for non-prosecution on

the part of the applicant.
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(K.V.Sachidanandan) (Sathi Nair)
Judicial Member ‘ Vice Chairman.

kkj



